IN THE HIGH COURT OF ORISSA,CUTTACK

Realisation of Court Fees received towards NOT READY
Certified Copy Applications

Date : 26.06.2025

Notified

Courtjamount Reject
Status
1 |RK MALLICK 149404/2025(26.06.2025 |BLAPL/5671/2025 |10 | lc |
2 |SS PATTANAYAK |49408/202526.06.2025 |BLAPL/9122/2024 |30.00 | lc |
|3 |pP DasH 149411/2025(26.06.2025 |ABLAPL/4150/2025 |10 | c |
4 SEQEE§QR2WAIN 49412/202526.06.2025 |ABLAPL/6327/2025 |10 c
5 |G sAHOO 149425/202526.06.2025 |ABLAPL/7025/2025 |10 | c |
6 Ao IR 149453/2025 126.06.2025  WR(C) /16966/2025 |10 c
7 |R K MISHRA 149454/202526.06.2025 |[WP(C)/16976/2025 |10 | c |
|8 |P BASTIA 149455/202526.06.2025 |[WP(C)/16554/2025 |10 | c |
|9 |B MOHANTY 149463/202526.06.2025  |[WP(C)/12398/2024 |7 | S
document
available
10 [P BASTIA 49465/202526.06.2025  [WP(C)/23129/2015 |7 in U

dms, court
fee to ba
paid.

document
available
11 |P BASTIA 49466/2025(26.06.2025 WP (C)/23129/2015 |7 Lo U
dms, court
fee to ba

paid.

document
available
12 B K MOHARANA 49469/2025(26.06.2025 WP (C)/14855/2004 |7 o U
dms, court

fee to ba

paid.

|13 |S M DHAL 149471/2025(26.06.2025 |0JC/10323/1999 |7 | v
document
available

14 |S M DHAL 49472/2025(26.06.2025 WP (C)/8485/2007 |7 Lo U

dms, court
fee to ba
paid.

|15 |P C DAS 149475/202526.06.2025 |[WP(C)/16914/2025 |10 | lc |




16 | oA SARETEL 149477/2025 |26.06.2025  |CRLREV/9/2025 7 U
TAPAN KUMAR

17 | ANDAL 49479/202526.06.2025 [WP(C)/6857/2025 |10 c
document
available

18 |B K MOHARANA |49483/2025(26.06.2025 |WP(C)/464/2005 |7 e coupt
fee to ba
paid.
document
available

19 |B SAMAL 49485/2025(26.06.2025 |0JC/7467/1999 7 e coupt
fee to ba
paid.

20 |s NAYAK 149487/2025(26.06.2025 |[WP(C)/10714/2025 |10 | lc |
document
available

21 |B DAs 49488/202526.06.2025 [WP(C)/10501/2012 |7 e coupt
fee to ba
paid.

22 |L D PANDA 149493/202526.06.2025 |WP(C)/16999/2025 |10 | c |

23 |P NAYAK 149496/2025(26.06.2025 |MATA/104/2016 7 | v
document
available

24 |P NAYAK 49497/202526.06.2025 [WP(C)/2595/2017 |7 e court

4
fee to ba
paid.
ASHOK KUMAR

25 | oHANTY 49498/202526.06.2025  |CONTC/27/2025 10 C

26 |B.DAS 149501/2025(26.06.2025 |[WP(C)/16794/2025 |10 | c

27 |B R KAR 149502/2025(26.06.2025 |[FA/176/1975 7 | v |

28 |B R KAR 149503/2025(26.06.2025 |AHO/63/1989 7 | v |

29 M M PANDA 149505/2025(26.06.2025 |CRP/13/2019 7 | v |

130 |K.C.SAMAL 149506/2025(26.06.2025 WP (C)/14971/2025 |10 | lc |

131 |B DAS 149508/2025(26.06.2025 |SA/103/1997 7 | v |
document
available

32 |M R ROUTRAY  |49510/2025(26.06.2025 |WP(C)/11705/2008 |7 e court
fee to ba
paid.

133 |s NAYAK 149513/2025(26.06.2025 |SA/135/1994 7 | v

134 |B B ROUT 149514/2025(26.06.2025 |SA/135/1994 7 | v

‘35 M DALAI ‘49515/2025‘26.06.2025 ABLAPL/11785/2019‘7 gg;??jg;e ‘




in
dms, court

fee to ba
paid.
136 |J SAHOO 149517/202526.06.2025  |[WP(C)/29172/2020 |7 | v
137 |J SAHOO 149518/202526.06.2025 WP (C)/29172/2020 |7 | v
138 |J SAHOO 149519/202526.06.2025  |[WP(C)/29172/2020 |7 | v
139 |J sAHOO 149520/202526.06.2025  |[WP(C)/29172/2020 |7 | v
|40 |J SAHOO 149521/202526.06.2025  |[WP(C)/29172/2020 |7 | v
|41 |J SAHOO 149522/202526.06.2025  |[WP(C)/29172/2020 |7 | v
|42 |J SAHOO 149523/202526.06.2025  |[WP(C)/29172/2020 |7 | v
|43 |J SRHOO 149524/2025(26.06.2025 WP (C)/29172/2020 |7 | v
|44 |J SRHOO 149525/2025(26.06.2025 WP (C)/29172/2020 |7 | v
|45 |J SRHOO 149527/2025(26.06.2025 WP (C)/29172/2020 |7 | v
146 |P K JENA 149528/2025(26.06.2025 |WP(C)/7517/2017 |10 | lc |
|47 |G SUNDARA 149529/2025(26.06.2025 |0JC/5355/1991 7 | v
|48 |N CH SINHA 149531/202526.06.2025 |WP(C)/14955/2025 |10 | c |
149 |T K NAYAK 149536/202526.06.2025  |[WP(C)/15935/2025 |10 | c |
50 |T K NAYAK 149537/2025(26.06.2025 |[WP(C)/16471/2025 |10 | lc |
51 |T K MOHANTY  |49540/2025|26.06.2025 |CMP/72/2021 0 | c |
|52 |SK ROUT 149544/2025(26.06.2025 |ABLAPL/7066/2025 |10 | c |
SURENDRA

‘53 CRASAD BARIK ‘49547/2025‘26.06.2025 CRLMP/513/2025 ‘10 ’ ‘c ‘
|54 |B C PANDA 149552/2025(26.06.2025 |CRLMP/335/2025 |10 | lc |
55 |P JENA 149555/2025(26.06.2025 |ABLAPL/6982/2025 |10 | lc |
‘56 ﬁiiiﬁA CHAREN ‘49558/2025‘26.06.2025 CRLMP/303/2025 ‘10 ’ ‘c ‘
|57 |SEETARAM JENA |49561/2025|26.06.2025 |CRLMP/295/2025 |10 | lc |
|58 |B RANA 149563/2025(26.06.2025 |CRLMP/286/2025 |10 | lc |
59 ﬁgﬁgOD KUMAR - 149579/202526.06.2025  [CRLMC/2153/2025 |10 c

60 ﬁgﬁgOD KUMBR  149580/202526.06.2025  [CRLMC/2094/2025 |10 c

|61 |OHCLSC 149588/2025(26.06.2025 |CRLA/401/2017 7 | v |
62 |SEREDA PRASED 149599/2025(26.06.2025  |CRLREV/215/2025 |10 c

|63 |B SINGH 149591/2025(26.06.2025 |MATA/49/2018 7 | v |
|64 |M PRADHAN 149592/2025(26.06.2025 |CRLREV/216/2025 |10 | lc |
|65 |S MOHAPATRA  |49593/202526.06.2025 |RSA/183/2023 7 | v
66 |D SAMAL 149594/2025(26.06.2025 |ABLAPL/7150/2025 |10 | lc |
167 |S K NAYAK 149595/2025(26.06.2025 |CRLREV/253/2025 |10 | lc |
‘68 ONANA RANJAN ‘49605/2025‘26.06.2025 CMP/1412/2024 ‘10 ‘ ‘c ‘

KAR




69 |K.PARIDA 149608/2025(26.06.2025 WP (C)/14451/2025 [10 | lc |
70 |K.PARIDA 149609/2025(26.06.2025 WP (C)/14452/2025 [10 | lc |
71 |T.QAMOR 149610/2025(26.06.2025 |[WP(C)/19732/2024 [10 | c |
72 |P.K.LENKA 149616/202526.06.2025 |[WP(C)/13383/2025 |10 | c |
73 |M.MISHRA 149624/2025(26.06.2025 |MACA/29/2024 0| lc |
|74 |KISTISH 149627/2025(26.06.2025  |MACA/917/2024 0 | c |
|75 |P.K.PARIDA 149629/2025(26.06.2025 |MACA/656/2020 0 | lc |
|76 |S.K.PRADHAN  |49635/202526.06.2025 |MACA/300/2024 10| lc |
|77 |M.K.DASH 149638/2025(26.06.2025 |CONTC/1692/2025 |10 | lc |
|78 |R C MALLICK  |49639/202526.06.2025 |WP(C)/17141/2025 |10 | lc |
|79 |G.D.MALLICK  |49642/202526.06.2025 |CONTC/1439/2025 |10 | lc |
180 |R.C.ROUT 149649/202526.06.2025 |CONTC/1313/2025 |10 | c |
181 |B.SAHOO 149651/202526.06.2025 |CONTC/1383/2025 |10 | c |
182 |T K MOAHNTY  |49669/2025|26.06.2025 |WP(C)/16845/2025 |7 | S
|83 |S N MISHRA 149670/202526.06.2025 |[WP(C)/16702/2025 |7 | S
184 |A K NAYAK 149671/202526.06.2025 |[WP(C)/14166/2025 |7 | S
185 |R SAMAL 149672/2025(26.06.2025 WP (C)/5205/2025 |7 | v
186 |T K NAYAK 149673/2025(26.06.2025 WP (C)/13321/2025 |7 | v
187 |s K SWAIN 149674/202526.06.2025 |TRP(C) /151/2025 |7 | o
|88 |U CHHOTARAY  |49675/2025(26.06.2025 |CONTC/1529/2025 |7 | o
189 |s DAsH 149676/202526.06.2025 |CONTC/4125/2024 |7 | o
190 |PK LENKA 149677/202526.06.2025 |CONTC/1783/2025 |7 | o
|91 |J BEHERA 149678/2025(26.06.2025 |WPCRL/74/2025 7 | o |
92 |s Das 149680/202526.06.2025 |CRLMP/413/2025 |7 | |
|93 |J BEHERA 149681/2025(26.06.2025 |ABLAPL/6874/2025 |7 | o |
94 |K K NATH 149682/202526.06.2025 |ABLAPL/7031/2025 |7 | |
|95 |P BEHERA 149683/2025(26.06.2025 |ABLAPL/7101/2025 |7 | o |
|96 |P BEHERA 149684/202526.06.2025 |CRLREV/301/2025 |7 | R
197 |S PRADHAN 149685/2025(26.06.2025 |CRLMC/2012/2025 |7 | v
|98 |A P MISHRA 149686/202526.06.2025 |CRLREV/734/2024 |7 | SR
199 |B.MISHRA 149689/2025(26.06.2025 |CRLA/366/2025 0 | lc |
1100 |B.N.MUDULI 149691/2025(26.06.2025 |CMP/891/2025 0 | c |
1101 |A.BEHERA 149693/2025(26.06.2025 |CMP/727/2025 0 | c |
‘102 g CHANDRA ‘49694/2025‘26.06.2025 WP (C) /16545/2025 ‘10 ’ ’c ’
1103 |B.DAS 149695/202526.06.2025  |CMP/717/2025 0 | c |
1104 |P.K.HAZARY 149699/202526.06.2025  |CMP/605/2025 0 | c |
1105 |A.K.MOHANTY  |49702/202526.06.2025 |CMP/523/2025 0 | c |
' 'document | ‘
106 |S S SAHU 49705/2025(26.06.2025 |RSA/453/2003 7 available |U

in




dms, court

fee to ba ‘

paid. 2

52
1107 |S S SAHU 149706/2025(26.06.2025  |RVWPET/100/2015 |7 | v
1108 |T.K.BARIK 149708/2025(26.06.2025 |CMP/739/2025 0 | lc |
1109 |N.PANDA 149709/2025(26.06.2025 |CMP/761/2025 0 | lc |
1110 |SK.SAMIM 149713/202526.06.2025 |WP(C)/13670/2025 |10 | lc |
111 B.DAS 149716/202526.06.2025 |WP(C)/16853/2025 |10 | lc |
‘112 e ‘49724/2025‘26.06.2025 ABLAPL/7075/2025 ‘22.00 ‘ ‘c ‘
113 B B ROUT 149725/2025(26.06.2025 |ABLAPL/6913/2025 |10 | lc |
1114 |B B ROUT 149726/202526.06.2025 |ABLAPL/7073/2025 |10 | c |
115 |K.SAHOO 149745/202526.06.2025 |[WP(C)/15180/2025 |10 | c |
116 |M.R.BARIK 149750/202526.06.2025  |[WP(C)/16629/2025 |10 | c |
‘117 SR KUMBR ‘49751/2025‘26.06.2025 WP (C) /17231/2025 ‘10 ‘ ‘c ‘
1118 |[KHITISH 149779/202526.06.2025  |MACA/279/2025 0 | c |
1119 |A.K.BARIK 149780/202526.06.2025  |MACA/279/2025 0 | c |
1120 |K.SAHOO 149781/202526.06.2025  |MACA/250/2025 0 | c |
121 |P.C.PATTNAIK |49782/2025|26.06.2025 |MACA/250/2025 0 | c |
1122 |P.K.BARIK 149783/2025(26.06.2025 |MACA/1045/2024 |10 | c |
1123 |R.K.NAYAK 149784/2025(26.06.2025 WP (C)/20794/2014 |10 | lc |
|124 |P.C.CHHINCHANI [49785/2025|26.06.2025 |WP(C)/20794/2014 |10 | lc |
1125 |A.SRHOO 149789/202526.06.2025 |WP(C)/16868/2025 |10 | c
1126 B.K.SWAIN 149792/2025(26.06.2025 WP (C)/16544/2025 |10 | lc |
1127 |A.SRHOO 149793/202526.06.2025 |WP(C)/16898/2025 |10 | c |
1128 |L D SAHOO 149797/2025(26.06.2025 WP (C)/16217/2025 |10 | lc |
1129 |S.P.SAMANTA  |49799/2025|26.06.2025 |ABLAPL/6494/2025 |10 | lc |
1130 |A.K.MISHRA 149803/2025(26.06.2025 |ABLAPL/7186/2025 |10 | lc |
1131 |P.K.PAL 149807/2025(26.06.2025 |ABLAPL/6856/2025 |10 | c |
132 |BALARAM SINGH [49814/2025|26.06.2025 |ABLAPL/7190/2025 |10 | c |
1133 M R MALLA 149816/2025(26.06.2025 WP (C)/16151/2025 |10 | c |
1134 |G SAHOO 149817/202526.06.2025 |[WP(C)/16568/2025 |10 | c |
1135 R K BARIK 149818/2025(26.06.2025 |[WP(C)/17183/2025 |10 | lc |
1136 [P C MOHANTY  |49822/2025|26.06.2025 |WP(C)/2892/2018 |10 | lc |
1137 [P C BEHERA 149824/2025(26.06.2025 |[WP(C)/13662/2018 [10 | c |
1138 R K BARIK 149826/2025(26.06.2025 |RSA/263/2002 0 | lc |
1139 |K K MOHANTY  |49827/2025|26.06.2025 |WP(C)/1593/2025 |10 | lc |
1140 |J R KAR 149828/2025(26.06.2025 |[WP(C)/15413/2025 [10 | lc |
‘141 g | DRA 49829/2025‘26.06.2025 WP (C) /9173/2025 ‘10 ‘ ‘c ‘




142 |L K NAYAK 149830/2025(26.06.2025 |[WP(C)/15296/2025 [10 | lc |
1143 [K K MOHANTY  [49831/2025|26.06.2025 |WP(C)/16441/2007 |10 | lc |
144 |L PRADHAN 149832/2025(26.06.2025  |[WP(C)/17337/2025 [10 | lc |
‘145 nonntt KANTA ‘49833/2025‘26.06.2025 WP (C) /17336/2025 ‘10 ‘ ‘c ‘
1146 |C R NAYAK 149834/2025(26.06.2025 |CRP/16/2025 0 | lc |
1147 |SEBATI MOHANTY [49836/2025|26.06.2025 |CRLREV/215/2025 |10 | lc |
1148 [P. C. MOHANTY [49845/2025(26.06.2025 |WP(C)/2892/2018 |7 | v
1149 [P. C. MOHANTY [49846/2025(26.06.2025 |WP(C)/13662/2018 |7 | CE
150 |AMIYA KU SWAIN 49849/202526.06.2025 |WP(C)/22844/2024 |10 | c |
151 |M K MOHANTY  |49857/202526.06.2025 |CRLMC/17/2022 0 | c |
|152 |BALARAM SINGH [49860/2025(26.06.2025 |ABLAPL/7192/2025 [10 | c |
153 [B. MOHANTY 49861/2025(26.06.2025 |WA/2720/2024 7 §1é20' U |
DOWNLOAD

1154 R SAMAL 149863/202526.06.2025 |CRLMP/287/2025  [26.00 | c |
1155 [P K PAL 149864/202526.06.2025 |CRLMP/407/2025 |10 | c |
/156 M S HASAN 149865/202526.06.2025 |CRLMC/401/2025 |10 | c |
1157 |[P K JENA 149867/2025[26.06.2025 |[WP(C)/9890/2016 |10 | c |
1158 |T R DAS 149872/202526.06.2025 |ABLAPL/6375/2025 |10 | c |
1159 [M K PATI 149879/202526.06.2025  |MACA/209/2024 10 | c |
|160 |J DEHURY 149880/2025 [26.06.2025 |MACA/209/2024 0 | c |
1161 [K. SAHOO 149883/202526.06.2025 |[WP(C)/6199/2025 |10 | c |
1162 B SAHOO 149884/2025(26.06.2025 |JCRLA/153/2023 |10 | lc |
1163 |J DEHURY 149885/2025(26.06.2025  |MACA/210/2024 0 | c |
164 |P. K. MOHANTY |49886/2025|26.06.2025 |CRLA/927/2023 0 | lc |
1165 MK PATI 149887/2025(26.06.2025  |MACA/210/2024 0 | c |
166 |P. K. MISHRA |49889/2025|26.06.2025 |WP(C)/5805/2013 |10 | lc |
1167 DP DASH 149891/2025(26.06.2025 |CRLA/1245/2023 |10 | lc |
168 | 0RS RANIEN . a9898/2025 |26.06.2025  |BLAPL/5746/2025 |10 c

169 | e [49900/2025|26.06.2025 |BLAPL/5619/2025 |10 c
1170 [H K MOHANTA  |49901/2025|26.06.2025 |WP(C)/17299/2025 |10 | lc |
171 e PR 149902/2025 26.06.2025  |CRLA/315/2025 10 c
1172 |B SINGH 149904/2025(26.06.2025 |CRLA/678/2024 0 | c |
[ | | Total 11600

NIC




